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2. ilL 89 

fH 

'TUZ 

None appears-for the applicant. 
Respondents are represented th1ough 
o unsel. Counter has already been filed. 
Time till 21.9.09 granted to rile 
rejoinder,if any. 

25.8.89. 

TWZ 
4 

None appearsfor the applicant. 
Respondents are represented through 
counsel. Rejoinder has not b- e@A filed 
so far in spite of the time granted 
for the purpose. Hence, posted before 
the court for hearing on 2.11.9. 

SPM&AVH 	21.9.89. 

Order, 	by Hon blé V.C IP 
 

Heard the learned counsel frboth 

the parties. It is stated on behalf of 

the applicant that since the relief 

sought in this app licat ion has been 

accorded by the respondents, the applicant 

does not want to press this alication 

any more. The learned counsel for the 

respondents endorses the above statement. 

Accordingly this application is Closed 

as not pressed. 

	

(A.v. HIDASIN) 	(s.P.MuKERJI) 

	

JUDICIAL MEMBER 	VICE. CHAIRMAN 

2-11-89 

- -' 

tk 

Shri K? Abhrahamf or 
pp1icant. 

Smt.Sumati Dandaparii. 


